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per cent loan and 40 per cent submdy
in respect of indigenous engines But
on reviewing the situation of mecham-
sation programme during the fifth plan
of the Government of Goa 1t was seen
that in view of the subsidy element
there was a scope for malpractices and
therefore the Statc Governmen* pro-
posed to reduce the subsidy fiom 40
per cent to 5 per cent and to increaise
the quantum of loan from 50 pe: cent
to 75 per cent The rerraimang 20 per
cent was kept as mdividuals contri-
bution  The above pioposal was
agreed to by the Government of India
and now the subsidy mven to fishcr

men for maring enpmnes for fishiu
hoats 13 5 per cent with a loan comr

pancnt of 75 per cent

Withdrawal from the Membership of
tht Delht School Teachers' Co ope-
rative House Bmiding Society

1565 SHRI T S NRGI Will the
Mim fer of WORKS AND HOUSING
AND SUPPLY AND REHABILITA
TION be pleased 1o state

(1) the number of n 150ns who have
wit diavn  them names from the
meriter Yup of the Do hi School Tea
chets  Cooperntive House Building
Society Delln and have taken refund
fiom the so called Managing Com
mittee whith got clected during Em
Lrgency

fh) the tolal numb r of teacher and
non teacher members of the So ety
sepirately and year wise according to
then year of enrolment and

(c) the total number of persons who
filed affidavits with the office of the
Registrar Coop Societies Deli m
August/SBeptember 1977  claymine
membership of the Society and the
action taken by the Registrar's Office
80 far to accept therr membership?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND

REHABILITATION (SHRI SIKAN-
DAR BAKHT) (a) The Society has

reported that 340 persons have takin
1cfund of their amount at thelr own
request,

(b) The infoimation 18 bemng col-
lected

(v) 283 affidavits were recewved yp-
to 16th August 1977 which was the
duc date Of these 2 did noy relate to
this society The effective number
thus was 281 All the afidavits were
examined by g commuttee consiituted
by the Tt Governor Delh1 The re-
o rt of thy Comnuttee has been sent
to tht Manaping Committee for fur-
ther net ssiry action  In addition 37
ohjectiona were reeesved after the due
dite and these wire sent to the Ma~
nomng Commttee of the Society for
n cessary qction s demred by 1t
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